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ANNUAL REPORT AND REVIEW
or NATIONAL ProDUCTIVITY COUNCIL
New DeLH1 rOrR 1980-81.

THE MINISTER OF STATE IN
THE MINISTRIES OF INDUSTRY
AND STEEL AND MINES (SHRI
CHARANIJIT CHANANA): I beg
to lay on the Table.

(1) A copy of the Annual Report
(Hindi and English versions) of the
National Productivity Council, New
Delhi, for the year 1980-81 along
with Audited Accounts.

(2) A statement (Hindi and Eng-
lish versions) regarding Review by
the Government on the working of
the National Productivity Council,
New Delhi, for the year 1980-81.
[I;laced in Library. See No. LT-3710/
82

ANNUAL. REPORT AND REVIEW OF
CeNTRAL GovT. EmprLoYvEes CONSU-
MER COOPERATIVE SocCrety LD,
New DeLur For 1980-81.

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS AND DEPARTMENT OF
PARLIAMENTARY AFFAIRS
sSHRI P. VENKATASUBBAIAH)-:

beg to lay on the Table.

(1) A copy of the Annual Report
(Hindi and English versions) of the
Central Government Employees Con-
sumer Cooperative Society Limited,
New Delhi, for the year 1980-81
along with Audited Accounts.

(2) A statement (Hindi and Eng-
lish versions) regarding Review by
the Government on the working of
the Central Government Employees
Consumer  Cooperative  Society
Limited, New Delhi, for the year
[1980-81. Placed in Library. See No.
LT-3711/82]

CHAITRA 3, 1904 (SAKA)
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FINANCIAL ESTIMATES AND PERFOR-
MANCE BUDGET OF EMPLOYEES STATE
INSURANCE CORPORATION NEw DELHI
For 1982-83-

THE DEPU1Y MINISTER IN ~

THE MINISTRY OF: LABOUR
(SHRI DHARMA VIR) : Ibegto
lay on the Table a copy of the Fin-
ancial Estimates and performance
Budget (Hindi and English versions)
of the Employees State Insurance
Corporation, New Delhi, for the year
1982-83, under section 36 of the Em-
ployees State Insurrance Act, 1948.
gPiIaced in Library. See No. LT-3712/
2

NOTIFICATION UNDER CuSTOMS
Acrt, 1962 anD CENTRAL EXCISE
RuULES, 1944,

THE MINISTER OF STATE
IN THE MINISTRY OF FINAN-
CE (SHRI SAWAI SINGH
SISODIA): I beg to lay on the
Table.

(1) A copy each of the following
Notifications (Hindi and English
versions) under section 159 of the
Customs Act, 1962 :—

(i) G.S.R. 249 (E) published in
Gazette of India, dated the
15th March, 1982, together

with an explanatory memo-
randum superseding Nofi-
fication No. 190—Customs

dated the 7th September,
1979 to remove certain proce-
dural difficulties.

(1)) G. S. R. 250 (E) published in
Gazette of India, dated the 15th
March, 1982 together with an
explanatory memorandum
making certain amendment
to Notification No. 60—
Customs, dated the 28th
February, 1982.

(i) G. S. R. 258 (E) published
in Gazette of India, dated
the 19th March, 1982 toge-
ther with an explanatory note
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making certain amendment to
Notification No. 95—Customs
dated the 9th May, 1980—so
as to restrict the exemption
on plain aluminium foil used
for manufacture of electroly-
tic capacitors. [Placed in
Library. See No. LT. 3715/82]

(2) A copy of Notification No.
G.S. R.253 (E) (Hindi and English
versions) published in Gazette of
India dated the 17th March, 1982
together with an explanatory memo-
randum regarding extension of
exemption on Polypropylene Staple
Fibre P. P. Tow, P.P. Spun Yarn
and P.P. Blended Yarn from payment
of Excise duty upto 31st March,
1983 issued under the Central Excise
Rules, 1944. [Placed in Library. See
No. LT. 3714/82]
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